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BEFOP{E THE CENTRAL ADNINISTRATIVE TRIBUNAL, 
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Annex.-A/1 Pho~ocopy of a communication 
dated 10.2.1994 sent to the 

·applic9nt which was received 
by him on 6.4.1994 regarding 
the adverse remarks in the 
A. C. R ., of 1992-93. 
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